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making further amendments 
to the Customs and Central 
Excise Duties Export Draw-
back (General) Rules, 1960: 

(I) G.S.R. No. 1896 dated the 
14th December, 1963. 

(11) G.S.R. No. 1959 dated 
the 28th December, 1963. 

[Placed in Library, See No. 
2266/64]. 

LT-

(iii) a copy of the Central Board of 
Excise and Customs (Regula-
tion of Transaction of Busi-
ness) Rules, 1964 published 
in Notification No. G.S.R. 
34 dated the 1st January, 1964. 
under section 4 of the Central 
Boards of Revenue Act, 1963. 

[Placed in Library, See No. 
2267/64]. 

LT-

NOTIFICATIONS UNDER CENTRAL BOARDS 
OF REVENUE ACT, WEALTH TAX AcT 
AND INCOME-TAX ACT 

The Deputy Minister in the Ministry 
ef Finance (Shrimati Tarkeshwari 
SiDlla): I beg to lay on the Table a 
COpy each of the following Notifica-
tions:-

(i) The Central Board of Direct 
Taxes (Regulation Of Transac-
tion of Business) Rules, 1964 
publ'shed in Notification No. 
G.S.R. 31 dated the 1st Jan-
uary, 1964, under section 4 of 
the Central Boards Of Revenue 
Act, 1964. [Placed in Library. 
See No. LT-2268/64]. 

(ii) The Wealth-tax (Exemption 
of Heirloom Jewellery of 
Rulers) Amendment Rules 
1964 published in Notification 
No. G.S.R. 38 dated the 1st 
January, 1964, under sub-sec-
tion (4) of sect'on 46 of the 
Wealth Tax Act, 1957. Wlac.ed 
in Library. See No. LT-2269/ 
64]. 

(iii) The Income-tax (Amend-
ment) Rules, 1964 published 
in Notification No. S.O. 107 

d ·sturbances in East 
Pakistan and West Bengal 
dated the 1st January, 1964, 
under section 296 of the In-
come tax Act, 1961. [Placed 
in Library. See No. LT-2269/ 
64]. 

1203 hrs. 
MOTION RE: COMMUNAL DISTUR-
BANCES IN EAST PAKISTAN AND 

WEST ~  "-

Mr. Speaker: Further consideration 
of the following motion moved by Shri 
Nanda on the 11th February 1964, 
namely:-

"That the situation arising out 
of the communal disturbances in 
East Pakistan resulting in heavy 
loss Of life and property of the 
members of minority community 
and their influx to India and con-
sequential disturbances in Wes1 
Bengal, be taken into considera-
tion". 

along with the substitute 
moved thereon. 

motions 

The hon. Minister may continue 
his speech. 

The Minister of Bome Mairs (Shri 
Nanda): I shall resume the thread 
of my speech. I may reiterate my deep 
realisation of the grav'ty of the situa-
tion and the issues which emerge from 
it. May I confess, as I said last even-
ing, that I feel a sense Of awe-l 
feel awed-by the immensity of the 
problems, their urgency also and 
their baffling character? There are 
many questions, inter-related, c0mP-
lex questions, and I believe that in 
those questions is wrapped in con.-
s:dera ble measure the destiny of this 
country. This tangled skein has to 
be Imravelled some day, I hope it 
will be soon. On how it is done will, 
I believe. rest to a cons'derable extent, 
the future of Ind;a, and to an extent 
also the course of world events. 
Therefore when we deal with these 

~  something about them 
make our suggestions, take a parti-
cular linE!--we have to be aware of 
this, that the course we take will 
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deeply affect our position, extemal-
Iy, and intemally-GUr economt.e 
progress. our political structure, all 
thl!S(' things. 

1 made a statement yesterday. 

In that statement I have given a 
VL'1j' frank. straight presentation of 
the facts relating to the situation I 
'am conscious of the fact that the 
speeches which were made, by and 
large. for the most part, were also 
based on an objective view of the 
facts of the situation and their imp-; 
lications. It was clear that the 
Members realiSed also that these 
things were a matter of deep nation-
;:1 concern. We take these matters in 
lhat sense. I am glad that without 
any exception.· all the Members of 
111e House shared that concern. 

V pry large national interests are 
invo'ved. and therefore no lesser in-
terert should be allowed to creep in, 
to ('em" ;n the way, and I feel again 
,md ,.tate mv appreciation of the 
('OUM<e of disc;"s;ion in the House. that 
thie wa< also lbe approach of the 
Memb .. rs. Their adviCe is valuable. 
their advice us the nation's represen-
t"tivc, ",,'II be "pry usefUl to us. 

What is the main question? The 
q" .. stion is just one question, the ques-
1 ion of minoritie., here and in the other 
l·ountry. in India and in Pakistan. 
If it were just that simple question. 
possibly we would not have been fac-
ted with the a,,-1ul dpveJopments which 
somehow, keep on occurring because 
it is mixed up with other things. other 
motives. -and that i.what brings about 
motiv.,,;, and that is what brings about 
the trouble. 

Our approach is very clear and 
O'traightrorward. We have a certain 
v,ew of our responsibilities towards 
our minorities. There are several 
minorities in this country in small and 
'arge nll!1lbers. but "'1" regard them all 
a. part of the same texture of the 
nation. They are a part of us, all of 
u, 'ar" 'llle in the unity of the nation 
and integrity. I want to emphasize 

2045 (Ai) LS.-4. 

and West Bmgal 
tliat. And whatever the numben, 
there shoUld not be any handicap far 
a minority. 'l'he!-efore, provisions 
have been made and sought to be 
made that weaker sections will be 
given speeial consideration. So, it is 
not a question of treating them di1fer-
ently in a way which will be to their 
prejudice .. Their rights, their ;privi-
leges, are all the same, culturally, 
economically, politically, in every way. 
They are indistinguishable :from the 
rest of the mass of the nation. That is 
our stand, and we want to maintain 
that. 

I am aware of the fact-that there 
has been religious strife in this coun-
try, and th;s virus has been handed 
down to us from the past. All of us 
know that recently another thing 
happened, naJJM!ly the partition, which 
has left its scars. It cannot be effaced 
compl!:tely immediately, and the con-
sequences are still haunting us, but on 
our "ic:e there i3 the greatest effort, 
endeavour, to see that all that taint at 
communaEsm is wiped out completely. 
This has been our effort all along, and 
it will be so. 

The question of religion, somehow-, 
is' imported into these things. I have 
deep appreciation of religious life, but 
I am also very emphatic that while 
there should be no encroachment on 
any religion, there should be no fana-
ticism. there should be no politics in-
troduced into religion, and because the 
question Of the national structure is 
involved, nothing should be done 
which will affect its stability. I am. 
aware Of the fact that there are in-
dividuals in various communities who, 
possibly, may not come up 100 per 
cent to those standards at patriotism. 
There may be small grouPs also. If 
it is a Muslim whose heart is not 
wholly with us, I will tell him that 
he betrays his community and the 
nation. He is doing no good to his 
cornmun'ty. Similarly if there is a 
Hindu who by anything he does or 
speaks or by the influence that he pro-
duces, il he creates tensions in thill 



S3§ Motion re: FEBRUARY 13, 1964 Comm.unal T ~ 536 

[Shri Nanda] 
oountry, whatever may be the provo-
cation for him, he is an enemy of the 
country, of the majority community 
also. Because, if disorders occurring 
in this country are not checked, quell-
ed and eliminated what happens? It 
is our duty to see that they are put 
down. Today, it may be communal 
disorder between one community and 
another. Tomorrow it will be one 
caste and another or on economic and 
political issues. Where is the end? 
Therefore, We will not tolerate such 
disorders. If we did, it well be the 
break-down of the nation. We can-
not afford it, whatever may be the 
provocations from any side. No rea-
IOn can be strong and good enough to 
put up with any communal hatred 
spreading and leading to disturbances 
and exposing to danger in life and 
property of anybody in this country. 
Our officers know this. At the least 
sign of trouble they have to act 
strongly and if they do not do so quick_ 
ly and strongly, we pay for it; there 
will be more destruction, more loss of 
life. 

In the course of speeches there was 
lOme mention here of some people who 
by their attitude or action create 
trouble for us. I have already men-
tioned our own countrymen. Then 
there are peop'a from other countries 
e.g. Pakistan. We have a generous 
attitude towards them. Now, there 
are Pakistani n:ationals going about 
here; they take up various employ-
ments and pursue their avocations. 
Actually nobody knows if it is a Pakis-
tani or Indian; that is how we are go-
ing on. But they provoke trouble in 
this country sometimes and certainly 
we have to deal with them. For ins-
tance, in Calcutta some persons are 
employed in port trust and I was told 
that sOme of them signed some kind 
of aPPlication or some declaration say-
ing: "we are not secure here" and 
they resigned. Let them resign and 
&D. 

said yesterday· when We started 
. this motion, that I r'>Se with a heavy 

in EIIB't Pakistan and 
West Bmgal 

heart because at that time I felt de-
pressed. Apart from the information 
and reports which I have to read. 
hour to hour, about Irappenings acros8 
the border, there were those harrow-
ing experiences narrated here about 
what the minority in East Pakistan 
has to go through. I really felt very 
sad. The speeches of the hon. Mem-
bers gave me a great deal of en-
couragement. One thing which arose· 
prominently in the course of the 
speeches was the insistence and the 
emphasis of the Members on the inte-
grity of the nation. I mean in the 
sense that We all feel our full responsi-
bility towards the minority in this 
country. It was stressed again ·and 
again that whatever may be the pro-
vocation, that is not going to affect in 
the least degree OUr determination tQ 
protect the minority and give them 
full security. That was very en-
couraging and I feel very glad t.""t 
that has happened. This is the 
nation's pledge to the minorities and 
this will be observed. 

Then, may I also refer to another 
experience of the same kind? When 
I was in Calcutta. I had met some 
representatives of various parties ther". 
Shri N. C. Chatterjee does not seem 
to be present here. He led them; he 
came on behalf of about more than a 
dozen parties. Their representatives 
were there. They had passed a reso-
lution and each one of them spoke and 
each one of thE'm prefaced his remarks 
with this: that while we are going to 
ask for certain measures for the help 
of the minority community in East 
Pakistan, We are, alI of u.s--and that 
included, I believe, th" Jan Sangh 
also, and I mentiOn "also" because 
there was something .. Ise .aid about 
the Jan Sangh to which I shall re-
fer immediately--are bound to see 
that the Muslims in India are fully 
protected; that is, all of them express-
ed themselves that whatever report or 
news comes about the atrocities perpe_ 
trated on the Hindus in East Pakis-
tan. we have said that that c.an never 
be, in any sense, in the remotest 
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sense, any kind of justification for 
any tension being created in our coun-
try which might have any consequen-
ces to the detriment of the minority 
community in India. They said that 
that. 

Then the question was raised about 
the J'an Sangh in the meeting which I 
had h~ h  with all the party re-
presentatives the next day. The pre-
vioUs meeting was on the same night 
when we reached there. It is true 
that the representative of the Jan 
Sangh said-he complained against 
~'' h  did I say that the life of 

every single Muslim is sacred and 
we will all go out to protect them, 
and why I did not say Hindus also?" 
Certainly, every citizen . . . 

Shri Bade (Khargone): Why not 
every ci tizen be protected? 

Shri Nanda: I said "that also. I ex-
plained to him. It was part of what 
I had saia. It was a part that was 
repeated. I mentioned that it is the 
entire responsibility of every member 
of the community, of every person in 
this country. But I referred special-
ly again to the Muslims because that 
was the context there. Then I eX-
plained that, and that was very clear 
to all those people present there. There 
was no kind of misgiving or misunder-
standing about that. 

I may also Pay my thanks to the 
members of the Jan Sangh who were 
present. They had thought of a har-
tal the next day or later but they 
withdrew that. ' 

So, this is our approach. I have 
mentioned that. This is embodied 
also in that document or agreement 
whiCh is styled as the Nehru-Liaqat 
Pact. On our side we are carrying it 
out completely and fully. It is not 
being carried out on the other side. It 
is being violated day after day. 

Let Us see what hoas happened in 
West Bengal. Did anything happen 
in West Bengal on the 3rd January? 
It was all quite peaceful there; ab-
solute peace, reigned in that State and 
in that citr, but on 3rd January 

ances in East Pakistan 
and West Bengal 

trouble started in Khulna and Jessore. 
It was not spontaneous. It was not as 
if there was some local cause, some-
thing which arose there inside that 
area. It was not that. It was gene-
rated; all the trouble in that part of 
East Pakistan was induced by respon-
sible people in Pakistan. The osten-
sible cause was some kind of a pro-
test being staged there in relat;on to 
the Hazratbar incident. The Hazrat-
bal incident till that day had not led 
to any kind of communal discord in 
Jammu and K"'''hmir. There was 
complete cO'mmunal amity and har-
mony in Jammu and Kashmir. If there 
had to be any communal discord, it 
should have been there. but it was not 
there. yet, the leaders of Poakistan 
and the Peess in Pakistan exploited 
that in a blatant fashion for the pur-
pose of inflaming communal passions. 
1 do not under-rate the inteJligence 
of the leaders of Pakistan. When the, 
were making those speecbes and thei'r 
Press was writing all these glaring 
headlines, was it that they did not 
know what the consequences would 
be? 

Shri S. M. Banerjee (Kanpur): Our 
Government kept mum. 

Shri Nanda: l may not go further 
and say that all this was deliberately 
done by them. It was there and the 
consequences were inevitable in the 
situation in which particularly the 
people are living in East Pakistan, 
where the minorities are exPosed to 
risk from day to day. Was it that 
there was an ulterior design in all 
that? Maybe. This was what the 
Press and the leaders there did. 

But when the trouble started later 
on as a consequence of that in West 
Bengal; what did we ~ How was 
our Press behaving? They were re-
que,ted to take a sober Ene 
about both the happenings about 
West Bengal and Calcutta and 
also about what was happening 
in East Pakistan, and give un-
varnished accounts. They accepted 
the advice. So far as the facts about 
Calcutta and West Bengal are con-
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cerned, they were given in a bald fas-
hion; the truth of :t was there. There 
was no effort to mnumise it. The 
figures of casual ties were also given; 
usually they are not given. Figures 
of casualties---how many Muslims and 
how ' '~  ~  also givpn 
So far as what was happening in 
East Pakistan was concerned, the 
advice was to See tJlat it does not 
immediately have any kind of pro-
vocative effect. There is no attempt 
to suppress anything. But sometimes 
it happens that when you break a 
news. with human beings. it is some-
timps better not to do that in that sud-
den way. because immediately the ef-
fect may be very bad. So. the whole 
effort wa' that it might not create 
jmmediate consequences of an un-
toward nntc;re. The idea was that 
headings. photographs and pictures 
,hould not be of a provoeat;ve kind. 
Most of the papers abided by that 
advke; some possibly did not do it. 

What did Pakistan do? It chose 
this .moment to /!o to the Security 
Council. It was not content with 
creat;ng trouble here in East Paki:<-
tan and therefore in Calcutta. It 
went further. Our main insistence 
was just this: There may have 
been occasions in the past for going 
to the Security Council and there 
may be occasions in future also. 
But th;s was not the t.ime to go 
there. because if all that is happen-
ing in East Pakistan we bring it 
out-it would be risky. We made 
all the arrangements throughout the 
country. We took precautions in all 
parts of the country. We alerted 
the Stales ann the whoJe organ;sa-
tion of H<iministrative set-up, the 
policp a..,:j the security, so that 

~ untoward may happen. We 
did all th3t. But still there were 
grave riks and We did nOt. want to bp 

~  to those r:.ks of troubles 
being created and that leading to 
further reactions and repercussions. 
That was what we had in our mind. 
That was not heeded. 

Well, at any rate, I am glad that 
we have succeeded in keeping our 
country calm and restrained. No 
trouble has arisen here. That is the 
difference between Pakistan and 
India. Some han. Member there said 
that some deaths have taken place 
here and some deaths have taken place 
there. But in respect of deaths also 
there ;s no comparison. The figures 
have been mounting up there. Of 
course, even the loss of a single life 
is very bad, it caUSes agony and 
distress. But you have to compare 
th" figures also. 

The ma:n thing is the approach, 
the attitUde in Pakistan. Why is it 
that the trouble spread frO'ffi h ~ 

and Jessore to Dacca and Narayan-
ganj and then into the interior? 
We did not allow it to spread. That 
is where the test romes. T ~ 

can start. disturbances can start and 
something may be happening or 
simmering underground which Wf' 
may not be able to deal with -at once. 
But the question is. what happens 
afterwards. It takes twO or tllree 
days to see that theSe troubles are 
quenched. But there it is allowed to 
spread. The other difference is in 
what the leaders do. What do our 
leaders do? What does our Govern-
ment dO? What do the representat-
iVe!; of public op'nion do? How do 
they behave? What happens there? 
That is the contrast. Therefore, let 
not any kind Of wrong impression be 
created that there are communal 
troubles here also and these are to be 
equated with the troubles there. They 
cannot be equated. 

I ~  like to say something about 
~h  events in West Bengal-they were 

mentioned-and more especially in 
Calcutta. One or two misstatements 
of fact I would like first to clear. 
There was some mention of the police 
having left Bengal and gone to Bhu-
vaneswar. I was rather surprised to 
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hear that. I have made enquiries. No 
such thing happened. There was no 
police force taken from Bengal or any-
.... here to assist in the arrangements in 
Bhuvancswar. That did not happen. 

Then, Sir the main question about 
West Bengal, which I feel I will have 
\0 deal with, is that an impression is 
being sought to be erea ted that there 
was a complete breakdown of the ad-
ministrative apparatus. That was the 
charge that some hon. Members made. 
Then, also, it is linked up with my 
going there, with my visit to that 
place. Various interpretations were 
put on that. I shal; state my assess-
me" t of the situation a little later. but 
so far as the role of the Gov"mment 
of West Bengal is concerned I must 
put the record straight. 

Shri Surendranath Dwivedy (Ken-
drapara): You made them straight 
... hen yOU werc there? 

Shri Sanda: 1 ,hal! tel! you what 
litre thing I had to do. What could 
I do? What could a single individual 
do in that s:ate? I can tell you ulti-
mately. if order carne. if order was 
restored, it was neither by myself nor 
the Chief Minister nOr the police nor 
the army, it was the will of the peo-
ple of Calcutta that prevailed ulti-
mately and the other things were just 
a little bit of stimulus towards that 
situation. I have sat with the Chief 
Minister for hours now. For two or 
three days I was with him. He has 
€ertain faults which I will disclose 
here. He did not sleep at all. He had 
practically very little sleep for two 
or three days. He was working round 
the clock. He would not allow any 
kind of rest for himself. He was so 
much perturbed with any little sign 
of -anything happening. He was 
alarmed whenever any news carne. 

Of ceurse, the army was called in 
and the police battalions were called 
in and they were air-lifted because 
there was nO time. We did not want 
any delav to be caused in our prepa-
ration for meeting my eventuality. 

~  in East Pakistan 
and West Bengal 

The moment he saw trouhle, he want-
ed to deal with it. Another person in 
his ~  might have said "All nght, 
I wlll deal with it as it comes and 
face the consequences". But he was 
not of that type. He took abundant 
precautions. As one of the precau-
tions, he asked me to visit Calcutta. 
I went there as it was my duty to do 
so. I was by his side and I saw that 
he was always th:nking of takmg 
every possib' e precaution and it is 
there that he exposed himself to some 
misunderstanding. 

I moved about in Calcutta p;actical-
ly the whole day and I saw what was 
happening there. I met the people 
who were affected and they told me 
their views about the role of the 
police. It is true that some of the 
members of the police did not behave 
properly and did not give enJ..lgh pro-
tection. But there were many affec'-
ed peop'e who have nothing but ad-
miration for the police. But the Chief 
Minister was always thinking only of 
the failures. Possibly, he ..... anted to 
do things quickly, speedily. properly 
and effectively. So he only saw where 
the weakness was, where the default 
was. I put it to him that there is so 
much gOOd that is happening, the 
police are doin.'t their work exceed-
ingly weIl; if sOlne are not doing their 
work well let them suffer and pay for 
it. 

The police is the sheet anchor of 
law and order in any State in normal 
times. Although the police force as 
a whole functioned well. there were 
some human failures. It is said that 
to some extent it was due to tne fact 
that there were certain refugees in 
the police and they were affected by 
the tale of woe that the police heard 
from people coming from the other 
side. Whatever may be said about 
those particular police officials. by and 
large, they functioned well. 

A reference was made to connivance 
in this connection. I may say here 
that I have studied the situation very 
closely. It was said that petrol and 
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Hucks and all that were unmistak-
"ble signs of the distW'bances being 
'Jrganis<:d. I could also see that there 
was some organisation; but I went 
deeper into it. ·1 found there were 
gangs d hooligans who organised the 
disturbailce. That was the only orga-
nisation. They were aftcr loot. May-
be the basti owners had some greed of 
their own and thev incited or helped 
them, but they ~  the only people 
'who did it. I know there were some 
instances where about 500 or more 
peop'e went to some Hindu factory 
owners· and demanded Rs. 500 or 
1,000 failing which they threatened to 
burn their factories. It was nothing 
but hooliganism. They rounded up 
the hooligans. They issued an ordi-
nanCe which protected the rights of 
the persons affected to their homes 
and hearths from which they were dis-
placed fOr the moment. They took all 
those steps. 

The Chief Minister of West Bengal 
does not require any certificate from 
me. Only, I am giving my own testi-
mony. Many people were involved in 
the disturbances including some poil-
tical parties. A mention was made 
about the Congress Party in this con-
nection. May I put it to the 
hon. Members that there may be with-
in the Congress also some black sheep 
but in some parties the black sheep 
out number the others? 

Shri Tyagi (Dehra Dun): Did thE' 
people respond well to the appeal? 

Shri Nanda: 1 am talking of the 
political parties in which the black 
sheep outnumber the others, whereas 
there may be an individual member 
here and there in the Congress also. 

Shri Tyagi: I hope you do not mean 
me. 

Sbri Nanda: I may also add that 
taking advantage of the experience 
ot those days the West Bengal Gov-
ernment has strengthened its arrange-
ments. It has added to its police 
strength and procured more vehicles 

West Bengal 
for greater mobility. So, all the neces-
sary steps have been taken. That was 
done while the trouble was on. All 
these things were thought of and done. 

Some questions have been raised 
about what lay behind these happen-
ings. A part of it is very clear, 
namely, the sequence of events of 
the causation whiCh began with Haz-
ratbal and then advantal:e was taken 
of it in Pakistan. From that the chain 
of events starts. It was asked here 
whether right On the spot the Deputy 
High Commissioner of Pakistan mov-
ed about. He did move about. That 
is true. It was not so much during 
the days when the trouble was on. 
But he is free to move about. 

There was mention of what was sup-
posed to be a fact that some arms 
were discovered in places of worship. 

Sbri Hari Vishnu Kamatb (Hosh-
angabad) : Quite correct. 

Shri Nanda: I have got all the en-
quiries made. It has been ascertained 
that it was in one place and it was 
one revolver and one countrymade 
gun. That is all. 

Sbri Hari Vishnu Kamath: They 
are arms. 

Sbri Nanda: That is our informa-
tion. There was no Chinese stamp on 
them though the Chinese are capable 
of doing anything. This is one part 
of the story. 

There is another one and the bigger 
one and the more important one. The 
main question before us was: What 
do we do about the minorities in 
East Pakistan? 

Shri Nath Pai (Rajapur): Please 
answer more about. the movements of 
the Deputy High Commissioner. You 
said that he is free to move about. 
But is he free to take photographs, 
make tape recordings, spread rumours 
and incite the minorities? 

Sbri Nanda: No. 
Sbri Nath Pai: Did you enquire If 

he did it? 
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and West Bengal 
Shri Surendranath 

:ccou take any steps? 
Dwivedy: Did Shri Nanda: Before 1 enter further 

Shri Tyagi: Did our High Com-
missioner move in the area on the 
P"kistan side? 

Shri Nanda: Yes: he also moved in 
Dacca. 

Shri Rem Barua (Gauhati): May 
submit for your information that 

ypsterday the hon. Horne Minister said 
that our diplomatic personnel in Pak-
~  were not allowed to move about 

in the riot-affected areas? 

Mr. Speaker: That was after the 
riots. 

Shri Rem Barua: Yes, Sir; that is 
what we are interested in. Their dip-
lomatic personnel move about here all 
right in the troubled areas of Calcutta 
(','en without our permission. 

Shri Nanda: This is a big question 
,md, I think. hon. Members should 
think of h ~ because this is really 
what shOUld OCCUPy our minds, that is, 
the problem of the minorities in East 
Pakistan. This has engaged and exer-
cised the feelings and the minds of 
hon. Members. 

Shri Rem Barua: That is true; but 
at the same time we must not allow 
the diplomatic personnel of Pakistan 
to create mischief in our country. 

Shri Nanda: I agree with the hon. 
Member. About the plight of the 
minority community in East Pakistan 
there are deep feelings. Feelings of 
SOITOW, distress and anxiety about 
them were expressed in this House. 
Th ose fee lings are shared by us. There 
is our natural impulse that we sheuld 
try to do everything possible to relieve 
the sufferings of those people. No 
stone should be left unturned. What-
ever may be the legal and the other 
aspects of it, we are answerable to 
man and God. If we can do anything 
at all possible to help them, we should 
not deny that help. 

Shri S. M. Banerjee: Do not leave 
them to God. 

into this question 1 must invite atten-
tion to certain basic issues and to cer-
tain limitations of what can be done 
by us. However regrettable it might 
have been, the fact of partition is 
there. A part of India was carved out 
and it became the sovereign country 
of Pakistan. Both countries have a 
majority and a minority community. 
Pakistan has its majority and mino-
rity; so have we and the minority be-
come the nationals of that country, 
that is, the Mussalrnans of India and 
the Hindus of Pakistan. That was the 
basis of the Partition. Now, it is 
clearly understood that the Muslims 
of India are going to be protected 
fully. The entire responsibility for 
their security is ours for giving them 
full equal rights with all members of 
other communities. Similarly it was 
expected that the Hindus will occupy 
the same position. In fact, that was 
the basis of the Nehru-Liaquat Ali 
Pact. 

Shri Bari Vishnu Kamath: Not just 
expected. You gave the pledge, 
didn't you. 

Shri Nanda: Am I trying in any 
way, to deny that Or to minimise that 
or to dilute our pledges or our res-
pons:bility? 

Shri Bari Vishnu Kamath: We hope 
not. 

Shri Nanda: No; not at all. The 
question is, what can be done? It was 
expected that the Hindus in East Pak-
istan will live with equal rights, equal 
status and equal security and safety. 
If Pakistan fails to discharge its res-
ponsibilities, those Hindus in East 
Pakistan do not cease to be the n:ation-
als of Pakistan. That one thing must 
be very clear. However much we 
mav grieve over their fate, that fact 
car{not be ignored that they are the 
responsibility of Pakistan. Pakistan 
is failing in its responsibility and on 
human considerations we have to do 
something about it because, as I said, 
we cannot take purely the legal and 
constitutional view. We cannot shut 
our eyes to the fact that they are the 
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people who were part of ourselves, 
with whom we have ties of blood and 
who are our relations and friends, 
these who live there. We cannot turn 
our face agains L their sufferings the 
torture of their bodies and apiri i and 
all that they are undergoing there. We 
cannot do that. Therefore, instinct-
jyely our hearts tum to them and it 
is a question of the hwnan impulse. 
We want to do our best. We cannot 
help doing that. But there it is. We 
want to giVe them whatever succour 
We might like to send .them. We are 
faced with the situation that there is 
'compassion'. That is a word which 
aeparates us from them; they are on 
the other side of the ba"rier and we 
Ilear their cries for help. But our 
hands cannot reach there. What else 
can we do? That is the question. 
There is the human obligation. Some-
body has taken objection to the word 
compassion'. That is a word which 
has been used in the Nehru-Liaquat 
Ali Pact. The human obligation is 
there. We emphasise the responsibi-
lity of Pakistan to look after their 
protection, relief and rehabilitation 
and it is fOr them to take back those 
people who have been affected and 
who are in camps to their homes and 
give them relief and rehabilitation. 
We welcome that. We will be very 
hapPy if they do that. If they do not 
do that, if they are not able to give 
them the new start, if they do not 
feel secure, if they find it impossible 
to breathe the air of security in their 
country and they feel that they must 
leave it, then we cannot bar their 
way. We have no heart to tell them, 
"You go on staying there and be but-
chered." We cannot say that. We 
have no heart to say that. We cannot 
just see that they are perishing in th .. 
ftames of communal fire and let them 
perish. No. It will be inhuman to do 
80. 

Then, there were certain provisions 
in the Nehru-Liaquat Ali Pact. How 
to deal with the situation? Somehow 
they are not in operation now because 
that country does not respect those 
provisions at all. 

West BengaL 
Shri Hari Vishnu K&math: Is it a 

dead letter Or has it been '~ ': 

Shri Nanda: I am reminded of a. 
saying in Persian: 

.. ~ ~ ~ ' ~;; I ~ ~ ~C  

will explain what it means. It 
means: No room to stay, no "utiet 
for escape. N ow that is tileir posi-
tion and to the extent it is possible 
for us to enable them to come away, 
when they find that they are in com-
plete peril, in an extreme .tate of in-
security, we have to see that they can 
come across. And this is what has 
been done, what we have tried to do. 
Mr. Chatterjee, representin!: a num-
ber of parties, who met. Jne anrt the 
Chief Min,.;tel· oi West Eenga; in Cal-
cutta with the resolution, made this 
repr('sentation. They said, "We know 
that it i'l not possible, it is not propel'. 
it is not feasible to put forward the 
idea of h ~ of population." The ¥' 

said that. It was ver.v reas:-;uring to 
learn from thpm that the exchange of 
populatioz idea is ~ .. thing which i:;. 
unthinkable with all the h ~ 00"-

sequences of it. Thev said, "Let us 
~  it ~  They ;;~  

that. It was very good. Then, what 
they said was, "W" may n()t ask f()r 
thnt. But can't we ask for somPlhinr: 
which you can do? That is. there are 
those migration restrictions. Why not 
relax them?". We said, "We will try 
to ease the conditions." And then we 
have tried to do that. But let me again 
emphasise this one fact that although 
they will come and we will give them 
the certificates and they will enter oUI" 
country-we will provide for reliet 
and rehabilitation also-it is not a 
cheering prospect for them who c!)me 
from there. It is not we can easily 
reproduce the conditions in which they 
live ~h  the environment in which 
they have been living there. It is 
uprooting and. therefore, nobody 
would like to come and nobody would 
like them just to take it Iightlv 
and come because here, in spite of 
an that we can do, all that we can 
provide, things will be hard and it is 
not going to be easy to settle down 
with normal life. Therefore, when 
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the question is raised by Pakistan that. 
we are facilitating their entry :m(1 

inviting them. how can we invite 
them, what can We do to invite them. 
the millions of people to come ; ~ 

It is not possible. But it is only those 
who find it impossible to stay ther". 
We have not got much land which can 
be given to them. There is the diffi-
culty in finding more land for set!' ing 
new persons In the country. But 
whatever we have, we will share witlt 
them. There is no escape from that. 
That is what we are trying to (10 ana 
that is what the Chief Ministers of 
various States who came agreed to do. 
They also fully entered Into the spirit 
of the situation and they tried to 
help ... 

Shr; P. R. Patel (Patan): Why 
don't you ask Pakistan for more land 
roc these people? 

Shri NaIlda: We can also g0 further 
and try to secure land from other 
.areas ?lso. 

Smi Tyagi: After all, they are 
Pakistan citizens. They are com-
ing here. We have given them 
protedion. Why can't we ask the 

~  Gllvernlneht to give us SOl1le 
",,\ra land for them? 

Shri Nanda: The hon. Member can 
make that suggestion to Pakistan. I 
cannot 

Then, about the question of libera-
liiling the migration restrictions, there 
were some points made that it was 
not enough. I would like to state 
that when you take the earlier relaxa-
tions made, h~ various categories 
which had been made earlier for the 
purpose of granting of migration 
certificates and the new relaxations 
that we add to them. then practically 
all the needs of the situation are met 
It is not because they are not able to 
obtain migration certificates that the 
trouble arises for them. It is because 
of some harassments that are still 
there. They are being subjected to 
harassments. They are not allowing 
them to stay there. Even in the 
camps they have been subjected to 

.nees in E4st Pakistan 
and West Bengal 

se,'ere ordeals and hardships; neither 
food nor medicine ncr any kind of 
other need. are being provided. 
Therefore. there is nothing for them 
either to stay in camps or to go back. 
That was the situation there. Now, 
we have learnt that income-tax clear-
ance certificates and some municipal 
certifica les are required from those 
coming at the border. What have 
they got? Toley have left everything. 
and still income-tax ciE:arance certi-
ficates ate required from them. That 
may be a normal obligation, but here 
when the people are fieeing because 
of insecurity. why is this being done? 

I said th"t so far as migration 
certificates are C"Oncerned, h ~' would 
apply to h~ new categories plus the 
old. The question was raised: 'You 
have said about girls of marriageable 
age. But why not women?' Here it 
is: 'Unattached women and widows 
with no livelihood in Pakistan'. That 
is also one of the categories . 

Shri Tridib Kwnar Chaudhuri 
(Berhampur): The hon. Minister ha. 
allowed girls of marriageable age to 
ceme away. But what about young 

~  women? He is preventing 
theIn. If a woman is married. she is 
not allowed to come. 

Shri ;\Ianda: If they come as part 
of a family, that is one thing. If there 
is a woman who has lost her husband 
she can also come. So, both ways. it 
has been provided for. 

Shrimati Renuka Ray (Maida): But 
why this categorisation? 

Smi Badruddaja (Murshidabad): 
In all humility. may I request the 
Home Minister to relate something of 
the terrible happenings which have 
affected the lives, liberty, honour and 
properties of West Bengal Muslims? 
He has referred to the tortures and 
killings on the other side. But I may 
request him to make some reference 
to the terrible suiferings that have 
taken place in West Bengal. 

Sbri Tyacl: They have killed a few 
Hindus a18o. 
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Sbrimati Renu Chakravartty 
(Barrackpore): Suppose the entire 
family is not able to come over 
because of various reasons. Why is it 
not possible for the married women 
of that family to be given migration 
certificates so that they can come 
over? 

Sbri Nanda: There is another clause 
'where the Deputy High Commissioner 
has got discretion, and such cases 
could be covered under that clause. 

Sbrimati Renuka Ray: Why should 
there be any clauses? Why should it 

. not be possible for everyone to come 
over? Why should there be clauses 
like this? And why should there be 
separate categories? 

Mr. Speaker: Because everything 
. cannot be written in one clause, there-
.fore. there are two clauses. 

Sbrimati Renuka Ray: Why these 
clauses? The migration certificates 
should be open to all. 

Shri Tridib Kumar Chaudburi: 
'would like to know whether Govern-
ment would be prep1red to sit with 
.all the West Bengal Members and see 
if they can revise the migration con-
ditions, after the debate is over. They 
cannot do it offhand. But will the 
hon. Minister be prepared to sit with 
all the West Bengal members, irres-
pective of party affiliations, and seek 
their suggestions and consider if the 
migration conditions could be revised? 

Shri Atulya Gbosb (Asanso!): Why 
only West Bengal Members? This has 
nothing to do with West Bengal. 
Something is happening in East 
Pakistan, and the Government of 
India have to tackle it. It has nothing 
to do with West Bengal only. West 
Bengal wiil share its responsibility 
with other States. 

Shri Hem Barua: The hon. Minister 
has offered certain facilities to 
refugees corning from East Pakistan 
with migration certificates. I am just 
interested in knowing whether he is 
gcing to allow facilities to those 

West Benga! 
people who have corne as refugees to 
our country, because of insecurity 
there, without migration certificates. 

Shri Nanda: May I proceed and 
answer this as well as the other ques-
tions? The larger proportion of those 
who· have entered India from East 
Pakistan, I believe, so far as West 
Bengal is concerned, consists of those 
who have come without any migra-
tion papers, and we have accepted 
them, and we are going to accept 
them, certificate or no certificate. 

Shri Swell (Assam-Autonomous 
Districts): About 50,000 tribal refugees 
have come to Garo Hills. What about 
those peop1e? 

Mr. Speaker: The hon. Minister is 
not giving way. So, no hon. Member 
should try to interrupt now. 

Shri Swell: The whole thing has 
been related only about West Bengal. 
What about those in the Garo Hilla 
area? 

Mr. Speaker: Order, order. The 
hon. Minister is not giving way. So, 
no Member h ~ interrupt him. 

Shri Nanda: I have tried to meet 
both the needs of the situation, so far 
as Government are concerned. If 
there is any aspect which requires any 
further consideration, certainly we can 
meet and discuss it. I believe the 
things as they are, make full provi-
sion for all contingencies. If there is 
anything more, we can discuss it. So, 
I shall leave it at that. There are 
about 46,000 people who have entered 
Assam .... 

Shri Swell: 50,000 people, and more 
are coming every day. 

Shri Nanda: And more are coming 
every day. Although we have no 
dearth of man-power here, certainly, 
we have to prepare to receive these 
others also. Also, on this side, in 
West Bengal, I think the number haa 
reql'hed 22,000 or so. 
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Now, this is what we can do on our 
Sldt': we can make arrangements for 
the·ir relief, we can receive them and 
m<lke it easier for them, SO far as we 
are concerned, so that they can have 
,he migration certificates, and we may 
simplify whatever the procedures are 
;,r,ri make them quicker. All this is 
being done, and then, we can take 
them to wherever they can be 
r£,·,,,ttlcd. This is a difficult task, a 
v€r), very difficult task, but we shan 
lry (0 do that. 

Then, there are one or two other 
points. 

Shri Nath Pai: May we know what 
(jw orders are when news comes of 
riets in Bengal? ... 

Mr. Speaker: The hon. Member may 
resume his seat. The han. Minister 
i" not giving way. 

Shri Nath Pai: This is very impor-
tant I think the han. Minister is 
~  way. 

Mr. Speaker: He is not. 

Shri Nanda: I am standing. So, how 
am I giving way? The han. Member 
may ask his question afterwards. I 
also feel some kind of a sense of un-
easiness about the time that is being 
taken by me, becaUSe you have got 
other work also on the Order Paper. 

There 'are just one or two points 
about the future. Apart from this, how 
do we tackle and solve this problem? 
Everybody thought that enough was 
not being done on that score. I looked 
expectantly, anxiously and eagerly 
for some kind of a very positive and 
constructive suggestion but after 
having scanned all the things that 
came out, I found that they reduced 
themselves to just one suggestion, 

and West Bengal 
namely, take things to the UNO. We 
have already got something at the 
UNO. It is said, take things to the 
UNO. We are doing whatever we can 
to put out our case. But, is there 
anything else that could be done? I 
believe still that although the UNO 
may not be the remedy, yet, the 
nations are. The facts of the situation 
here and in East Pakistan, the failure 
there, and our effort to do our best 
and our having succeeded in doin, 
that etc. must be brought to the 
notice of the people in the world, 
because that will create a world 
opinion, and we would like to do it, 
and we are proceeding to do it. 

Shri Harl Vishnu Kamath: But 
your 'proceeding' is weak. 

8hri Nanda: There is one more 
thing which I would stress at the end, 
and that is that we shall be concre-
tely assisted in successfully perform-
ing that duty and carrying out that 
task if in this country we maintain 
total peace and total tranquillity. 

Shrl Tyag:i: Beware of your British 
friends; the British power will go 
against you. 

Shri Nanda: If we are able to de-
monstrate that whatever happens 
there, on our side, there is complete 
and full determination to do our part, 
and that irrespective of any provoca-
tion we will maintain peace, then our 
voice will be heard very much better 
than it could otherwise be. Therefore, 
that is the positive thing that we shall 
create the conditions here which will 
enable us to raise our voice every-
where in the world. 

An hon. Member wanted me to tell 
him what happened to the Muslims 
there. We have not hidden any fact. 
We have not hidden their sufferings. 
Whatever happened in West Bengal 
was in the papers. And more than 
anybody else, the West Bengal Chief 



555 Motion re: FEBRUARY 13, 1964 Communal di8turbances 5)6 
in East Pakistan and 

[Shri Nandal 
Minister was giving out every day 
everything that happened there, and 
all the occurrences there, 

Shri BadruddDja: There have been 
more harrowing tales, There have 
been more terrIble sufferings, There 
have been more ~  developments. 
The press has suppressed them. The 
press has poisoned the atmosphere. 
Papers like the Ananda Bazar 
Patrika, Jugantar and others have 

~  those things. They have 
maXimISed the sufferings there and 
minimised the sufferings of the West 
Bengal Muslims who have been tor-
tured with every refinement of crue-
lty. 

Mr, Speaker: Order, order. I have 
asked other hon. Members not to in-
terrupt the han. Minister and certain-
ly, the han, Membel" is 'also included 
among them. 

Shri Badrudduja: I wanted only a 
clarification. 

Shri Nanda: Everything that was 
known to us was recorded by us and 
has been made known. It may be 
that there may be an isolated occur-
renr.e somewhere which might not 
have come to our notice. 

I would then ask the han. Members 
to look at the efforts that are being 
made for the relief and rehabilitation 
?f ~  persons. How much money 
IS bemg spent on relief both in rural 
areas and in Calcutta? Every possi-
ble consideration is being given. I 
can say this with authority that every-
thing possible is being done. 

13.00 hrs. 

I must make one thing clear, There 
was some insinuation that some Mus-
lims were responsible for the occur-

.rences in West Bengal. 

An Hon, Member: Yes. 

Shrl Nuda: It is not so. 

West Bengal 
Shri Surendranath DWivedy: It ~ 

not the Muslim community-they be-
haved very nicely-but it is the PaJ[ 
agents, 

Shri Nanda: They may have " 
finger in every ugly pie. That is not 
any defence of that statement. But 
I am talking of the Muslims. Actually 
when things were, taking place, some 
of them possibly may have become 
aggressive .. 

Shri Heon Barua: They put up a 
pitohed battle. 

Shri Nanda: The genesis of the 
trouble was not that. It was not done 
by the Muslims there. 

The han. Member mentioned the 
press, the A nand a Bazar Patrika, 
Jugantal' and Basumati. I have my 
own grouse against these papers. I 
went there at the instance of the 
Chief Minister. Then they sta,'! say-

~ th::tt \Jle have gone there to take 
over Calcutta. We have seen all kinds 
ef things. SometIme., I was also asked, 
why not take these newspapers to 
task, why not do something about 
them' Well, we have democratic 
traditions in which we function. We 
give the fullest latitude to the press. 
We give them advice. We make ap-
peals to them. But sometimes if it 
becomes necessary, and some national 
interest is endangered, then something 
may be done about them also, But 
we give them the fullest latitude, as 
far as possible, They said I had gone 
there in order to suppress the Gov-
ernment of West Bengal and take 
over. These are all fantastic things 
whlich were being spread there, They 
had absolutely no meaning at all. 

I would not like to take more time. 
I am very greateful to you and the 
HOUSe for affording me an opportu-
nity and privilege to explain all the 
facts of the situation and the impli-
cations, 

Shri Hari VisbDu ~ h: On a 
small point of clarification, 
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Mr. Speaker: I will begin from 
• one side. Questions should be only 

by way of clari1lcation. I would not 
allow any spellch. Shri S. M. Baner-
jee. 

Shrl S. M. Banerjee: I will not 
make any speech. Why should you 
think that I am always wrong? 

Yesterday. the hon. Minister was 
pressed by many Members to anno-
um>e the names of those who were 
apprehended in connection with the 
theft of the sacred relic from the 
Hazratbal shrine. I want to know 
why he does not mention the names. 

Mr. Speaker: That is not relevant 
here. 

Shri S. M. Banerjee: Then what is 
relevant? The whole trouble started 
because of the theft. 

Mr. Speaker: I haw said it is not 
l't'levant here. On a different occa-
sion dur;ng the day. he can ask that 
question. 

Shri Nath Pai: The han. Minister w,,. talking about Iiberalisation of 
t ht· certificates to be given to intend-
ing refugees from East Pakistan. May 
I know what arc the parmanent 
orders to the Indian border posts? 
When news comes from East Pakistan 
that that State is once again engulfed 
in a flame of communal frenzy. arp 
the orders to these posts to insist on 
these certificates or are there to be no 
requirement of certificates being pro-
'<luced and all of them would be 
"lIowed to com,> in? What is the 
'true position. 

Also ... 

Mr. Speaker: Only one question. 

Shl'i Nath Pai: ThP affected people 
('(;uld not reach Dacca because it was 
surrounded by riot-affected areas. 
That being so. how could they proceed 
10 our High Commission to get per-
.... nission'! 

and West Bengal 
Mr. Speaker: He is making a speech. 

Shri Hari Vishnu Kamath: May 
request the hon. Minister to throw 
light On an obscure point? When 
the situation was so serious in Cal-
cutta, why was it that neither the 
Minister of State nor a senior officer 
of the Hom" Ministry was sent out 
there as a representative of the Cent-
ra] Government---.as it was their duty 
to do-but the Chairman of the State 
Trading Corporation was left in charge 
Of the situation? 

Shri Hem Barua: Is it a fact that 
some of the Muslims in Calcutta put 
up a pitched battle, which they ought 
to have done-it is good that they 
did it because that is a demonstration 
of the democratic character of our 
State . . . 

Mr. Speaker: I cannot allow any 
speech or comment. If he has a 
short question. he may put it. 

Shri Hem Barua: My question ill 
whether they put up a pitched battle. 

Shri Sw'elI: Apropos of reports of 
firing on the evacuees entering Garo 
Hills and reports of deaths, may I 
know whether' any instruction has 
been given to the border security 
force to give protection to these 
evacuees entering India when they 
were fired upon by Pakistan person-
nel? 

Shri Hem Barua: Killing children 
and injuring women. 

~ ~~ ~ ~  -q.' 
~~~~ ;~ 
if iliff ~  1 ~ ~ m-~ ~~ 
00 ~; ;:  ~' ~ ~  
-q.' ~~  "'r&m ~ ~ f'li 
~ if pr I ~ ~  ~ qr<f;f 
WA'T ~  if ~T ~' T 'llT 
~ ~ ~ ~ ~T 'f.WI'lfT 
if 'teiifT ~ t fiI; 'l'r;f ~  
~ T ~  ~ Irl'f;f WA'T ~ ~ 
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~~ 'flIT ~T  ' ~ rr.o.:r ... wr 'fit 
~ ; T q-o: ~ '  ~  ~ ~ T ? 
Shri Muhammad Ismail (Manjeri): 

When the hon. Home Minister was in 
Calcutta during those terrible hap-
penings, the extent of the plight and 
sufferings of the people was explained 
to him. There has been a systematic 
policy working there of producing 
scorched earth . . . 

Mr. Speaker: He is also making a 
speech. 

Shri Muhammad Ismail: Hundreds 
of villages have been demolished and 
the people affected have all come to 
Calcutta or rushed to some other 
place, having no other place to go to. 
It was promised . . . 

Mr. Speaker: Order, order. He is 
making a speech which I have not 
allowed to any Member. 

Shri Muhammad Ismail: I am speak-
in'g of the necessity for immediate 
relief which has to be given to these 
people. It was promised . . . 

Mr. Speaker: Order, order. Only 
one question is allowed. cannot 
allow a speech. 

Shri Muhammad Ismail: I want to 
know whether arrangements for at 
least temporary measures have been 
completed so that the people affected 
might go back to places wherein 
were their original homes. The com-
plaint is that there has not been . . . 

Mr. Speaker: No further question. 

Shri Nanda: Taking the last ques-
tion first, as I repeatedly stated, there 
has not been any kind of attempt to 
under-estimate, under-rate or mini-
mise the sufferings and losses to the 
Muslim community. Now, if the hon. 
Member wants. Us to publish a bro-
chure on that, and if it will be of 
any help, let it be done. But there 
has been no effort of that kind, deli-
berately to suppress the facts. I 

West Bengal 
have seen houses burnt, I have seen 
arson before my eyes. What does 
the hon. Member want us to do? These 
things have occurred. There were a 
number of cases of deaths. a number 
of house, and property were lost-all 
these things are there. But why are 
we trying to emphasise that again and 
again? Those facts are there. I have 
said thaI. Before my eyes, efforts at 
relief and rehabilitation were started. 
There were some difficulties on the 
first day; on the second day. things 
were very much better. 90 per cent 
of the people displaced and affected 
in rural areas are back to their own 
places. So also is the case with a 
very large number of people in Cal-
cutta .That Ordinance was passed in 
two or three days in order that they 
might be able to go back and live tn 
their own houses. Loans have been 
given, corrugated sheets have been 
provided; whatever ·else by way of 
materials and other facilities is pos-
sible is being given. This is a poor 
nation. It is doing its best to give 
relief and rehabilitate thp affected 
people. 

The second thing was about an 
offic!:r having been sent there ~  
here. That officer there h"s a back-
ground and experience of thi" kind 
He proved very valuable there. 

Shri Bari Vishnu Kamath: Whut is 
his background? 

Mr. Speaker: That should be enow:;!, 

Shri Nanda: We would not pick out 
a person if he is not useful for us. Ir, 
those conditions, naturally we thought 
of the best person. 

Shri Bari Vishnu Kamath: That 
means they have no competent officer 
in the Home Ministry itself. It is a 
serious reflection on the officers of the 
Home Ministry. 

Shri Nanda: He has 
Ministry experience, 
available to us. 

had 
and he 

Home 
was 



Motion re: MAGHA 24, 1885 (SAKA) Communal disturb- 562-

SUi Hart Vishnu Kamath: Are 
there no senior officers in the Minis-
try available? 

Shri Nanda: Those people who 
want to come in are not being detained 
or deterred by the lack of migration 
certificates. They are coming in with-
out migration papers, they are allowed 
to come in, and therefore the diffi-
culty is not on that account at all. 
Therefore, that is not the trouble. 

Mr. Speaker: On what has not been 
answered, I cannot aHow further 
questions. 

Now I shall put Shri Kamatr..'s 
substitute motion. First I may 
ascertain from the House that the 
House agrees that it should be put 
straightaway. 

HOIl. Members: YeL 

Mr. Speaker: The question is: 

That for the original motion, the 
joUowing be substituted, namely:-

"This House, having considered 
the situation arising out of the 
communal disturbances in East 
Pakistan resulting in heavy loss 
at life and property of the mem-
bers of minority community and 
their influx to India and conse-
quential disturbances in West-
Bengal, regrets the inadequ acy 
of the measures ~ by the 
Government of India to deal with 
the unprecedented situation crea-
ted by the communal holocaust in 
East Pakistan." (1) 

Those in favour may say "Aye". 

Some Hon. Mlembers: Aye. 

Mr. Speaker: Those against may 
say "No". 

Some Hon. Members: No. 

Mr. Speaker: The Noes have it. 

Sbri Hari Vishnu Kamath: The Ayes 
.ave it. 

ances in East Pakistan 
and W f'.st Bengal 

Mr. Speaker: Let the lobbies be 
cleared. 

The party whips might take care 
to see that if any of their Members 
are out, they might be brought in, 
because I would not allow the gates 
to be opened till all the substitute 
motions have been put one after the 
other. The gates shall remain closed. 
Once they have been shut. they would 
not be opened till all these motions 
have been put to the House and dis-
posed of. 

Thee question is: 

That for the original motion, the 
following be substituted, namely:-

"This House, having considered 
the situation arising out of the 
communal disturbances in East 
Pakistan resulting in heavy loss 
of life and property of the mem-
bers of minority community and 
their influx to India and conse-
quential disturbances in West 
Bengal, regrets the inadequacy 
of the measures adopted by the 
Government of India to deal with 
the unprecedented situation crea-
ted bv the communal holocaust in 
East Pakistan." (1) 

The Lok Sabha divided: 

Shri Yajnik (Ahmedabad): I am 
sorry there has been some mistake. 
I have not abstaine1, ~ I have 
voted in favour of the motIOn. 

Mr. Speaker: One thing that I might 
iust suggest to the House is that now 
that We have been here for two years 
working on this, if the machine fails, 
of course that should be corrected, 
but if it is still a failure on our part. 
the statement of the Member would 
be recorded that it has not been cor-
rectly recorded, but in the announce-
ment of the result, I would not take 
it into account unless the result is 
going to be affected. 
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in EIISt Pakistan and 

West Bengal 
Shri Bari Vishnu Kamath· You 

have done that before. . 
I have to add one to the Ayes fDr 

Shri Yajinifl It has been ascertained 
that there was one "No" there with-
out any Member, and one has to be 
deducted from the Noes . 

Shri YaJnik: I voted for "Aye", yet 
jt appears here as abstention. 

.... 1 ~T' '  ' ~  : f.Rr 
' ~T i '11: ~ '  o;r" ,{r i I 

i!r.rTf.F; ~ 'h~ ' ~  <fil:T i ~ ;  
'I'W 'R 11;'fi' "fT<1 f<mi<f ~ i!'T 'lTlrr i I 

Ayes: 35; Noes: 194, 

; : ~ :~ ' : lfT'l''11<r ~ ~  
"fHf '~ .r ; ~ ~ qflpf ,!"f;PO: ~ 
il'flll 

Shrt Tyari: This one abstention hal 
gone to that side, not from 195. 

S '~ qi!"m' : ~  lfr ~; 
~  if crT !q'f lTlrr I 

Division No. 1] 

h' ~ Shri Joachim 
hlvarc !> Shri 
Bade, Shri 
Barua. Shri Hem 
Berwa. Shri Dokar Lal 
Bbawani, Shri Lakhmu 
Be,I. Sbri P. H. 
Chatterjee, Shri H. P. 
Chatterjee. Shri N. C. 
Chaudhufl, Sltri 1"ridib Kumar 
DwivcJy. Shri Surendnnath 
Gokaran Prasad. 5hri 

Abdul Wahid, Shri T. 
Achal Singh, Shri 
Acbutban, Sbr i 
Akkamma Devi. Shrimati 
Anjanappa, Sh:ri 
A'l':ad, Sbri Bbagwat J ha 
Bat Krishna Singh, Shri 
Barkataki Shrimati Renuka 
Bazupal. Shri P. L. 
Basappa, Shri 
lial'ftmatari. Shri 
liaswant. Shri 
Bcsra, Shri 
Bhagat. Shrj B. R. 
IlhaDja Deo, Shra L. S. 
Bhatkar. Shri 
Bi, I.Shri J.8.S. 
Borooah. Shri P.C. 
Brajeshwar Prasad Shri 
Brii Baf.i Lat, Shri 
Cbakravcrti, Shri P. R. 
Chan.:1a, Shrimati Jyotlna 
L"bandrabhan SiDSh, Shri 
Cba.drauithar. Shrimati 
ChaqdJlki, Shri 

AYES 
Gupta, Shri KIshi Ram 
lha, Shri Yogendra 
Kamath, Shri Hari Vishau 
Kapur Singh, Shri 
Kohor, Shri 
Krishnapa1 Singh, Shri 
Mate. Shri 
Mohan Swarup, Shri 
Nath Pai, Shri 
Pattnllyak, Shti Kilhen 
Range, Shti 
Reddy, Shri Narasimha 

NOES 
Challar Sin.cb. Sbti 
Ch ~  Sbri S. N. 
Chaudhuri. Shri O. S. 
Chaudhuri. Shri Sichindra 
Cbavda. Shrimati 
Daljit Singh. Shri 
0 ... Or. M. M. 
Du, Shri H. K. 
OIl, Sbri N. T. 

, Du. Shri Sudhansu 
Oasapp •• 8hri 
DaSl, Shri G. 
Deshmukh, Shri Sbivaji Rao S. 
De" Sbri S. K, 
Ohlon,8hri 
Dhuleshwar Meena, Sbri 
DiRbe, Shri 
Dinuh Si ngh. Shri 
Dubry, Shn h. G. 
Elavaperumal. Shri 
Ganal'ati R .. m. Shn 
Gandhi. Shri V. II. 

Ghosh, Shri Atu.1ya 
Hajamavil, Shra 
Hansda. Sl)ri SuhC'dh 

[11.17 Jan. 

Shastri, Shri PraKas'b Vir 
Singh, Dr. B. N. 
Singh, Sbri Y. D. 
Singnvi Dr. L. M. 
Trivem. Sbri U. M. 
Utiya, Shri 
Verma, Sbri S. L. 
Vijaya Rsic, Sbrimati 
Vilhram Phsed. &hri 
Vadav, Shri Ram Se.,oIk 
Vainik. Shri 
Yupal 8in,h, Shri 

Hem Raj Shri 
Iqbal Singh, Shri 
I_dbav, Shri Tullhida, 
Jamunadevi, Shrimati 
lo.hi. Sbri A. C. 
JOIbi, Shrimati Subbadn 
JJOtiebi, Sbri J. P. 
Kamble, Sbri 
~ .. ,Sbri 
KarutNrumaD. Shri 
Kayel, Shri P. N. 
Kedaria. Shri C. M. 
Kbadilkar, Shri 
Khan, Dr. 1-'. N. 
Khan, Shri Oallllo Ali 
Khan, Shri Shahnawaz 
Khanna. Shri Mehr Ch ... : 
Kindar Lal, Shri 
Koujalsi, Shri H. V. 
Kripa Shankar. Shri 
Krishn.a. Shri M. R. 
Krisbnamacbari. Shri T. T. 
Kurecl. Sbri B. N. 
Lakhao n .. , Sbri 
l.akebmihnttunnma, 5I1fi •• ti 
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Lalit Sen, Shri 
La.kar. Sbri N. R. 
Lall:mi Bai, Shrimati 
Mahadeo Prasad, Shri 
Mahadeva Prasad, Dr. 
Mahtab, Shei 
Mahllbi. Dr. Sarciini 
Maimoona Sultan, Shrimati 
Malaichami, Shri 
Mallick. Shri Rama Chandra 
Manaen, Shri 
MandaI, S;U'i Yamuna Prasad 
Maniyangadan, 8hri 
Mantri, 5hri 
Muandi. Shri 
Malutiy. Din, Shri 
Matchara;u, Shri 
Mehdi, 5hti S. A. 
Mehtotra, Shei Bra' Bibari 
Mehta, Shri J. R. 
Men&i, Shri Gopal Dau 
Minimata, 8mi 
Mishr., Shri Bibhuti 
Mohiuddin. 5hri 
Mohsin. Shri 
Morarka, Sbri 
More, Shri K. L. 
Mukerjee. Shrimati Sharda 
Mudi Manohar, Shri 
Murthy, Shri B. S. 
Musafir. Shri G. S. 
M uthiah. Shri 
Muzaffar Husain, Shri 
Naid'u. Shei V. G. 
NalIakoya, Shri 
Nanda, Shri 
Nayak, Shrt Mohan 
Nayar, Dr. Sushila 
Nigam, Shrimati Savitri 
NiranJan Lat, Shri 
Du, Shri 
Paliwal. Shri 

Pand • Shri 
Pandey, Shri R. S. 
Pandey. Sbrl Vilhwa Nath 
Panna Lal, Shri 
Paramaaivan. slui 
Patel. Shri N. N. 
Patcl. 5hri P. R. 
Patel. Shri Rajeshwar 
Patil, Shri S. B. 
Pati]. Sbri T. A. 
Patnaik, 8hri B. C. 
Pattabhi Raman. 8hri C. R. 
Pillai, Shri Nattai. 
Prabhakar. Shri Naval 
Pretap Singh. Shri 
Raghunath Singh. Shri 
&ai, Shrimati Sabodrabai 
Rala. Sbri C. R. 
Rajaram, Shri 
RaJdeo Singh, Shri 
Raiu, Dr. D. S. 
Raju, Shri D. n. 
Ram S.ewak. S~:  

Ram Singh, Sh:i 
Ram. Subhag Singh, Dr. 
Ramaswamy. 8hri S. V. 
Ramdhani Du, 8bri 
Rane, Shri 
Rao, Dr, K. L. 
Rao, Sbri Krilhnamoorthy 
Rao, Shri Muthyal 
Rao, Shri RAmeshwar 
Rawandale. Shri 

Ray, Shrim.ati Renuka 

Reddi. IJ. Gopala 

Reddin. 8hri 

Reddy. Shrimati Yuhoda 

Roy, Shri Bi'Jhwaoarb 

Saha, Dr. S. K. 

Saigal. Shri A. S • 

.:n ~;  qa-;rmi ~~ :  
~ ~  >nr ~  "l'mrr 

~~ ~ ~ I ~~~ if 
>;J'TifT Sffi!T'I" ~ 'IT I -:nr ~ ~ 
~ ' T ~~ 
~ ir<f; ",Ii ~ ~ 9'IT ~ ... 

~~  ~ : qrq- >;J'TifT ~ 
'fiT 5ffiIR ~ ~ 

: ~~:~  
5ffifrq" ~ ~ ~ ~ ll'lfiT<: ~ :-

~ '  1Wffi if m<: 00 
m 'f; ~ ~  ... "i 'f; m if 

2045 (ai) LS-5 

and West Bengal 
Samanta. Sbri S. C. 
Samnani. shri 
Sarma. shri A. T. 
Sstyabhama Devi, Shrimati 
Sen, Shri P. G. 
Shakuntala Devi, Shrjmati 
Shankaraiya, Shri 
Sharma. Sbri A. P. 
Sharma. Sbri D. C. 
Shaahi Ranlan. Sbri 
Shastri. Shri La! Bahadur 
Shinde. Sbr; 
Shree Narayan D8s, Shri 
Shukla, Shri Vidya Cbar.&..n 
Shyamlt.umari Devi, ShrimIt 
Siddananappa, Shri 
Sidbeahwar Prasad, Shri 
Singh. Sbri R. P. 
Singha. Shri G. K. 
Sinha, Shri Satya Narayan 
Sinha. Sbrimai Tarkelhwari 
Sinhasan Singh, Shri 
Sivapp:ra.gha'SaD, Sbri K. 
Sonavane, Shri 
Subramaniam. Shri C. 
Sumat Prasad. Shri 
Swuan Singh, Shri 
Tiwary, Shi D. N. 
Tiwary, Shri R. S. 
Tyagi, Shri 
Uikey, Shri 
Upadhyaya. Shri Shin Dutt 
Valvi. Sbri 
Varma, Shri Ravindra 
Verma, Shri Balgovind 
Virbhadra Singh, Shri 
Vyaa, Shri Re.dhelal 
Wadiwa, Shri 
Yadab, Shri N. P. 
Yadava, Shri B. P. 

~ f<ni'R QT ~ ~ 
~' ;~

~ ~ f.!t1: 
~T ll'lWf ~ ~ 
<m. m i1 if fu'li ~ 
a-lf 'fiT mr ~  ~ ~'  
~ 'f; ' ~ ''  ...,. 

m ;;r;r <f'f ~ ~ ~ • 
m<: ~ 'f; fiR' 'l1: 

CA1'I' 'lfRT M ~ ~ If': 
~T ~  '!4 'fiT ~ 
~  ~ ~ I " 
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in East Pakistan and 

Mr. Speaker: Do they want that to 
be put to vote? 

Sbri Bam SeWBk Padzv (Bara 
Banki): Yes, Sir. 

Mr. Speaker: There ought to b. 
some seriousness. I have no objec-
tion and they haVe also the right to 
demand a division on each one of 
these motions. I can only appeal to 
them. Now. the qUllIItion is: 

~ ' '~ ~~ 

~ iJ WI\i4ll4>1 '*" om: 

West Benllal 

~ <it ~ '*" flo!tt 
~ w:l"i'f ~ ~ qr{, 
~ ;r fu1t; ~ ri !fiT 
; ~~ ~ 

'*" \f(Oqij<944>l 'fi) '$fi ;;ror <l'r 
~ ~ ~ 

'*" ~ If"{ ~ orrU "{!iffl 
~ ~ If"{ ~~ ~ 
~'  ~~  
~ I " (,) 

it ~ ~'  ~ 'fi"{ 'Ifrof 

~ '};ii ;(1m;r '*" ~
The Lok Sabha divided: Ayes 20; 

Noes 197. 

Division No. :11 

Alvares, Shri 
Bama, Shri Hem 
Bheel, Shri P. H. 
Dwivedy. 5hri Surendtauath 
Gokaran Prasad, Shri 
Jha, Sbri Y .. ondr. 
Kamath. Shri Hari VishnlJ 

Abdul Wahid. Sbri T. 
Achal Singh, 8bri 
Achuthan, Shri 
Akkamma Devi, Shrimati 
AnianapPI, Shri 
..... d, Sbri Bhapat Jha 
B.l Kri.hno SiDJh, Sbri 
BuptPi. Shrilgati RCD"'" 
Barman, Shri P. C. 
B.sappa, Ihri 
Balumatari. Sbri 
BasWUlt, 5hri 
a ...... Shri 
Bhqat, Sbri B. R. 
Bhanja Dco. Shri L. N. 
Bhatkar. Sui 
Bill, Sbri J.8.S. 
Borooah, Shri P. C. 
BrajcshwN Prated. &lld 
Bm ~ 1-01, 8ui 
Chabavull. Skri P. R. 
CIooDda. SIIri_d h ...... 
Cbandrabban Sinah. Shri 
Chandrascthar. SaIimati 

13.21 brs. 
AYES 

Kapur Singh, Sbri 
Kobor. Shri 
Krishnapal Sin.h, Shri 
Mate, Sbri 
Mohan Swarup, Slui 
Nath Pai, Shri 
Ranga, Shri 

N lES 

Chandriki. Sbri 
Chattar Small. ihri 
Chaturvedi, Sbri S. N. 
Chaudhuri. 8hri D. S. 
Chaudhuri, 5hri Sachlndra 
Chavda. Shrimati 
Daliit Singh. Sui 
D ... Dr.M.M. 
Do" Sbri B. K. 
D .. , Sbri N. T. 
Du, 8hri Sudhlnlu 
Das_wa, Shri 
DUI, Shri G. 
Delhmukh. Shri Sbinji Rao S. 
Dey, Sbri S. K. 
Dhaoll,8hri 
Dhuleabwar Mecna. Shri 
Digbe, Shri 
Dineab SiD.h. Shri 
Dubey, Shri R. O. 
B1ayaperuma!. Sbri 
Gan'pati Ram, Shri 
Gandlt.i. Shri V. B. 
Gholh. Slui Atul,.. 

Reddy, Shri Narasim,p 
Shastri, Sbri Prak.ab Vir 
Sigbvi, Dr. L. M. 
Verma, Shri S. L. 
Vishram Prua4. Sh.ri 
Y.daY. Shri Ram Scwak. 

Hajarnavis. Shri 
Hanlda, Shri Subodh 
Hem Raj, Shri 
Iqbal SiD8h, Sbri 
Jadhav, Sbri Tubhidal 
Jam\1Dldevi. ShrQilati 
Joshi, Shri A. C. 
Josbi. Sh ~  Iqbhadra 
Jyotilhi, S!lri J.P. 
Kamblc. Shri 
Koppen. Sui 
Karulhirumao, 8u; 
Kayal, Shri P. N. 
Itcdoria. Sbri C. M. 
Khadilksr. Sbri 
~  •• Dr.P.N. 
Khan, SAri Osman Ali 
Khln, Shri Shahnawu 
KhaAoI. Sbri Mchr Chaa4 
Kindar LBl. Sbri 
lCoujalii, ,bri H. V. 
]{rip, ShaoW. Sui 
Krflh!ll, Shri M. R. 
KriJlanll8lChari. Shri T. Tr 
Kureel, Sui B. N. 
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~~  •• ,S"ri 
~ h  Sbrimali 

Lalit Sen. Shri 
La,kar, 5hri N. R. 
Laxmi Bai, Shrimati 
Mlhadco PI ... d, 51lri 
Mahade .... Praaad., Dr. 
Malllab,Sltri 
Mahishi, Dr. ~S  

M .. imoona Sult,n, Shrimati 
Malaiebami, Shri 
Mallick, Shri Ramachandra 
Mlllilen. Shri 
MandaI, Shri Vamuna Prasad 
Maniyaqadan, Shri 
Mantri, Shri 
Marandi, Shri 
Masuriy. Din, Shri 
Matcharaju, Shri 
Mehdi. Shri S. A. 
Mchrotra. Shri Braj Bihari 
Mehta, Shri J. R. 
Menai, Shri Gopai Dan 
Minimata, Shrirnali 
Mishra, Shri Bibbuti 
MobaDty, Shri G. 
Mohiuddin. Sbri 
Mohsin, Shri 
Morafka. Shri 
More. Sbri K. L. 
Mukerjee. Shrimati S.arda 
Murli Manohar. Sbri 
Murthy, Shri B. S. 
Musafir, Shri G. 5. 
Muthiah. Shri 
Naidu, Sbri V. G. 
Nallakoya, Shri 
Nanda. Sbri 
Nayat, 8hri Moha. 
NaYaI, Dr. SUlhila 
Nilam, Shrimati 8avitri 
Niranjan Lat. Shri 

MAGHA 24, 1885 (SAKA) Communal disturb-
ances in East Pakistan 

Ou, Sari 
PaliWII, Shri 
Pande, 5bri K. N. 
Pandey, Sbri R. S. 
Pandey Shri Vi,hwa N,tlt 
PIlDJ11 Lal. Shri 
Paramuivan. 8hri 
Patel. 8hri N. N. 
Patel, Silri P. R. 'f 
Pate), Shri Raje,h .... ar 
Palij, Sbri S. B. 
Patil. Shri T. A. 
Patnaik. Sbri B. C. 
Pattabbi RIIJlIA, Stu-I 
Pillai, Shri Nataraja 
Prabhakar, 8Mi Nanl 
Pratap Singh. 8mi 
Raghunath SinSh, 8mi 
Rai, Shrimati Sihodrabai 
Ra;a, 8hri C. R. 
Raideo Sin,b. 8hri 
Raju, Dr. D. S. 
Raiu, 8bri D. B. 
Ram 8cwak. 8mi 
Ram Singh, 8hri' 
Ram Subh .. Singh, Dr. 
Ramaswamy, Shri S. V. 
RBmdhani Das. 8hri 
Rane, Smi. 
Rao, Dr. K. L. 
Rao, 8hri Krishnamoortby 
Rao. Shri Muth,.al 
Rao, Shri Rameshwar 
Rawandale, Shrill 
Ray, Shrimati Renuta 
Redd.i. Dr. B. Gopala 
Rcddiar. Shri 
Reddy, Shrimati Vasboda 
Roy, Sbri Biahwanath 
Saba, Dr. S. K. 
Saigal. Shri A. S. 
Samanta, Sbri 8. C. 

The motion Was negatived. 

and West Bengal 
S ~ 5hri 
Sarma, Shri A. T. 
Sar.,abbama Deri. Sbrimad 
Sen, 5bri P. G. 
S~  Devi, ShrilDati 
Shankarai, •• Sbri 
SI"rml, Sbri .\. P.I 
Sharma, S..,ri D. C. 
Shashi Ranjan. 8hri 
Shastri, 8hri Lal Bah.dur 
Shinde, 8hri 
8hinltre. Shri M. P. 
Shree N: rayan Das, Shri 
Shyamkl mari Devi, Shrimati 
Siddananjappa. Sui 
Sidhcahwar Pras.ad, Shri 
Singh, Shri R. P. 
Singha. Smi G. It, 
Sinha, Shri Slt,1 Nanayan 
~ h  Shrimati T :~ h ... ari 
Sinhasan Singh, Shril 
Sivappraghallsan, Shri It. 
SODnane, Slui 
Subramam.m, Shri C. 
Sumat Prasad. Shri 
Surendra Pal Sinah, Shri 
SwarlD Singh, Shri 
Tiwary. Sbri D. N. 
Tiwary, 8hri R. S. 
Tyagi. Shri 
Uikey, Shri 
UpadhYlya. Shri Shin Dutl 
Valvi, Sbri 
Varma. Shri R..,.indra 
Verma,' Shri Balgovind 
Virbbadra Sinab. Shri 
V,..s, Shri Radhelal 
Wad.i'Wa, Shri 
Yadab, Shri N. P. 
Yadava, Shri B. P. 

Mr. Speaker: I shall now put to 
yote Shri M\lk,erjee's motion to the 
yote of the House. The question is: 

tan Government to respect the 
rishts of the minority commu-
nity in East ~ ; 

"This House, hamc considered 
the situation arising out ot the 
communal disturllances in East 
Pakistan resl,lltin¥ in heavy loss 
of life and property of the mem-
bers of minority community and 
their influx to India and cOllle-
quential distullbancu in West 
Bengal, il ot opinion tJhat the Gov-
ernment of India has failed to-

(a) take adequately strolli 
measures to compel the Pakis-

(b) liberalise adequately tlle 
nUil'lItion facilities to enllble all 
thoee to come over from Eut 
Pakist/ln who want to; 

(c) rehabilitate about Ii mil-
lion refugees who had earUer 
come over from East Pakistan. 
thereby making therp. Ii prey to 
frustration and discontel).t; 

(d) curb reactionery commu-
nal forces in India who, by 
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in East Pakistan and 

West Bengal 
(e) ensure timely and effec-

advocating a policy Of retalia-
tion against the Muslim mino-
rity in India as a reply to Pa-
kistani oppression of Hindus, 
strike at the root of India's 
secular and democratic princi-
ples; and 

tive protection by the West 
Bengal State admihistration of 
lives and property of tJIle Mus-
lim minority in Calcutta and 
other places. thus necessitating 
deployment of the army there." 
(3). 

DivUioD No.3] 

Chakravarti. Shrimati Ren. 
Chatterjee. Shri H. P. 
Chatterjee, Smi N. c. 
Gopaim. Smi A. K. 

AbJul \V_hid Shri T 
Acbal Sinal>, SIIri 
Acbuthan, Shri 
Aklwnma Dcvi. Sbrimati 
An;anappa. Shri 
Azad, Shri Bhopat Jb. 
Bal Krishna Singh. Shri 
Barkataki. Sbrimati Renuka 
Barman, Sbri P. C. 
Borupa!. Smi P. L. 
Basappa, Shri 
Basumatari. 
BaswaDt. Shri 
Bcsra. Shri 
Bhapt, Shri B. R. 
Bhanjo Deo. Sm; L. N. 
Bhatka:. Sbri 
Bist, Shri J. B. S. 
Borooah. 8hri P. C. 
Braieshwar Prued, Shri 
BriJ Sui Lal. Sbri 
Chakraverti, Shri P. R. 
Chanda, Sbrimati Jyotana 
Cbandrabban Sinah. Smi 
Chandrasekhat. Shrimati 
Chandriki. Shri 
Chattar Singh, Shri 
Chaturvedi, Sbri S. N. 
Chaudhuri. Shri D. S. 
Chaudhuri. Shri Sachindra 
ChIlVda. Shrimati 
Daljit Singh, Shri 
Du,Dr.M.M. 
D .. , Sm; B. K. 

fDas. Shri N. T. 
Das, Shri Sudbansu 
Dasappa. Shri 
Dan. Shri G. 
Delhmukh. ~  Shinii Rao S.l 

The Lok Sabha divided: Ayes 12; 
Noes 195. 

AYES 

Gupta, Shri Iodrdiit 
Manohlran. Sbri 
Mukerjee, S . .".i H. N. 
Nambiar, Shri 

NOES 

De" Shri S. K. 
Dbulesbwar M ...... Slirl 
Digbc, Shri 
Din .. b Singh, Shri 
Dubey, Smi R. G. 
Elayaperumal. Shri 
Gmapati Ram, Shri 
Gandhi, Shri V. B. 
Gbosh, Shri Atul,a 
Hajarnavis, Shri 
Han.llda. Shri 
Hem Raj, Sbri 
Iqbal Singh, Smi 
Jadhav, Shri Tul.hidas 
Jamunadevi, Shrimati 
Joshi, Shri A. C. 
Joshi. Shrimati Subhaclra 
1Jotishi. Shri J. P. 
Kamble, Shri 
Kappen, Shri 
Karuthirumm, Sm; 
Kayal, Shri P. N. 
Kedaria, Sbri C. M. 
Kbadilkar, Smi 
Khan, Dr. P. N. 
Khan, Sbri Osman, Ali 
Khan, Sbri Sbabnawaz 
Khanna, Shri Mehr Chud 
Kindar LaI, Smi 
RouiaIgi, Shri H. V. 
Kripa Shankar, Shri 
Krishna, Shri M. R. 
Kri 8hnamachari, Shri T. T. 
Kureel, Shri B. N. 
Lakhan na •. Shri 
Lakshmikanthamma, Shrimati 
La1it Sen, Shri 
Lakar, Smi N. R. 
Laxmi BRi. Sbrimati 

Roy, Dr. Saradish 
Sen. Dr. Ranen 
Uti .. , Shri 
Warior. Shri 

[U,24 hrs. 

Mahadeo. Prasad Sbri -
Mahadeva Prasad, Dr. 
Mabtab. Smi 
Mabishi, Dr. Sarojini 
Maimoona Sultan, Shrimati 
Malai chami. Shri 
Mallick, Shri Rama Chandra 
Mansen. Shri 
Mandai, 5hri Yamuna Praaad 
Mantri. Shri 
Marandi. Shri 
Ma:. ,:,a Din, Shri 
MatchJl'a, _ Shri 
Mehdi. Shri S. A. 
Mehrotra, 5hri Bra; Bibari 
Mehta, Shri J. R. 
MeDii, Shri Gopa! Dan 
Minimau, Sbrimati 
Mishra. Shri Bibhuti 
Mohanty, Shrj G. 
Mohiuddin, Shri 
Mobsin, Shri 
Morarka, Shri 
More, Shri K. L. 
Mukerjee, Shrim.ti Sharda 
Murli Manohar, Shri 
Mhony Shri B. S. 
Musafir. Shri G. S. 
Muthiah, Shri 
Naidu, Shri V. G. 
Nlllakoya, Shri 
Nand •• Shri 
N.yak, Shri Mohan 
'Nayar. Dr. SUlhila 
Nigam. Shrimati Savitri 
~  LaJ, Shri 

Oza, Shri 
Paliwal, Smi 
Pande, shri K. N. 
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J, Shri R. S. 
NOES-colltd 

Rane, Sbri Shyamkuma ri Devi. Shrimati 
Siddan:mjappa. Shri 
Sidheshwar 8 ~  Shri 
Singba, Shri G. K. 

Roo, Dr. K. L. Pandey. Shri Vi,hwa Nath 
Panna Lal. Sbri 
Paramasivan, 8bri 

Roo, Sbri Krilbnamoorthy 
Ran, Sbri Muthyd 

Patd, Shri N. N. 
Patel, Sbri P. R. 

llao. 8hri Rameshwar 
RawandaIc. 8hri 

Sinha. Shri Satya Narayan 
Sinha, shrimati Tarkcshwari 
Sinhaaa:o Sinah. Shri 
SiYlPPraahassan. Sbri K. 
Sonavane. Shri 
Subramaniam, Shri C. 

Patel, 5hri Ra;eshwar 
Pati!. Shri S. B. 
Pati!, Shri T. A. 

Ray, Sbrimati Reauka 
Redeli, Dr. B. Gopalo 
Reddiar, Sbri 

Pamaik, Sbri B. C. 
Pattabhi Raman. Shri C. R. 
Pillai. Shri Nataraia 
Prabhakar. Sbri Naval 
Pratap Siogh, Sbri . 
Raghunath Sinal>, Shri 
Raghuramailh, Shri' 

ReJdy, Sbrimati Yuboda 
OY. Shri Bish.anatk 

Saba, Dr. S. K. 
Saiga1, Shri A. S. 
Sa manta, Shri S. C. 
Samnani. Shri 

Sumat Prasad. s 
S=dra Pal Singh. Sbri 
Swanm Singh, Shri 
Tiwary, Shri D. N. 
Tiwary, Shri R. S. 

Rai, Shrimati Sahodrabai 
Raja, Shri G. R. 

Sanna. Sbri A. T. I 
Satrabh1lm& Devi, Sbrimati 
Sen. Smi P. G. 

Tyagi, Shri 
Uikey, Sbri 
Upadhyaya, Shri Shin Dutt 
Valvi, Shri Rajdeo Singh, Sbri 

Raju, Dr. D. S. 
Shakuntala De'ri, Shrimati 
Shankaraiya, Shri Varma, Sbri RaviDdra 

Verma, Shri BI.\go'Yind 
Virbhadra Singh, Shr; 
Vyu, Shri Rodbelal 
Wadiwa, Snri 

Raiu. 5bri D. B .. 
Ram Sewall:. Shti 

Sharma. Shri A. P. 
Sbanna, Shri D. C. 

Ram Singh; Shri 
Ram Subhq: Sinlh, Dr. 
Ramaswamy. Shri S. V. 
Ramdhani Das. Shri 

Shastri, Shri La} Bab.due 
Shinde. Shri 
Shinkre. Shri M. P. 
Sbree Narayan nl., Shri 

Yadaba, shri N. P. 
Yadava, Shri H. P. 

The motion was negatived. 

Shrimati Renuka Ray: Sir. In view 
of the hon. Minister's assurance, I 
withdraw my amendment. 

Mr. Speaker: Has the hOn. Member 
leave of the House to withdraw her 
substitute motion? 

The motion was, by leave, h ~ 

Shri Tridib Kumar Cbaudhuri: Sir, 
I do not press my motion. 

Mr. Speaker: Has the hon. Mem-
ber leave of the House to withdraw 
his substitute motion? 

The motion was, by leave, withdrawn. 

Mr. Speaker: Shri Brij Raj Singh 
is not here. 

Shri Bade: It may be put to vote. 

Mr. Speaker: It has to be put to 
vote once it has been moved as the 
hon. Mover is not here. The ques-
tion is: 

''This House. having considered 
the situation arising out of the 
communal disturbances in East 

Pakistan resulting in heavy loss 
Of life and property of the mem-
bers of minority community and 
their influx to India and conse-
quential disturbances in West 
Bengal. is of opmlOn that the 
Gm'erriment of India has utterly 
failed to-

(a) take effective steps to 
fulfil the solemn assurances 
given to the minority in East 
Pakistan at the time of Pakis-
tan that the life property and 
honour of Hindus' left there will 
be protected and they will be 
ensured equal treatment; 

(b) ensure safe transit to the 
intending Hindu emigrant to 
India: 

(c) remove all restriction on 
the entry of Hindus from East 
Pakistan to West Bengal; 

(d) educate and rnobili!e the 
world opinion against the per-
sistent genocide of Hindu 
minority in East Pakistan 
whose num·ber has been ~ 

ed from 16 million to 9 million; 
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in East Pakistan a" 

West Benlllli 
go 

(e) tlke reciprocal action 
against the closure of India's 
Deputy High Coznmislioner'1 
Oftice at ltajshahi; 

(e) curb the activities at Pl"D-
Pakistan element. in c.JG\ltta 
and other neighbouring area. 
In West Bengal who instigated 
COMmunal riota there; and 

(f) abtogatl! agreement to 
(h) get rid of the Pakistani 

Nationals serving in Docty.rd 
and olllier key services of West 
8eaaIaL" 

transfer Betuwari to Pakistan 
which amounts to destruction 
and sure death of ten thousand 
Hindus of that area; 

The Lok Sabha divided: AI/e. 8; 
Noell 1116. 

Division No. '] 

Bade, Sbri 
Bcrwl, Shri 0_ LoI 
Bbawoni, Sbn Lakbmu] 

Abdul Wabid. Sbri T. 
Achal Singh. Shri 
Achutban, Sbn 
Akkamma Devi, Shrimati ~ 

AIljlDlPpa. Sbri 
Azad. Sbn Bbagwal rba 
Barkataki, Shrimati ReDua 
Barman. Shri P. C. 
Barupai, Shri,P. L. 
Basapp., gbri 
Buumatari. Shri 
Buwant Shri 
Besra. Shri 
Bbaaa .. Sbri B. R. 
Bhania Deo, Sbri L. N. 
Bhatkar. Shri 
Bist, Shri J. B. S. 
Borooah, Shri P. C. 
Bta;eshwar Prasad. Shri 
Brij Basi Lal, Shri 
Chakraverti., 8hri P. R. 
Chanda, Shrimati J,otsna 
Chandrabhan Siogh, Sbri 
Chandrasckhar. Shrimati 
Chandriki. Shri 
Cbattar Singh, Shri 
Cbaturvedi, Shri S. N. 
Cbaudhuri. Shri O. S. 
Chaudhuri, Shri Sacbindra 
Daliit Singh, Shri 
Du,Dr.M.M. 
Du. Shri B. K. 
Du.ShriN.T. 
D_, 8bri Sudhan.u 
D_Sbri 
0 .... 8lui G. 
ne.laalukh, Stari Shin;i Rao S. 

AYES 

Bbeel, Shri P. H. 
Gokann Pruad, Shril 
Reddy, Sbri Nuullbba 

NOES 

Dey, Shri S. K. 
Dbaon, Shri 
Dhuleshwar Mcena, 5hri 
Dighe,8mi 
Dine,h Siaab. Smi 
Dubey. 8hri R. G. 
Elayapcruma1, 8mi 
Ganapati Ram, 8mi 
Gandhi. 8hri V. B. 
Ghosh. Shri Atulya 
Halamavis, 8hri 
Hansda. Sbn Subodh 
Hem Ra i, 8hri 
Iqbal Singh. Sbri 
J.dbaV'. 8hri Tul.hidaa 
Jamunadevi, Sbrimati 
JOlhi. Shri A. C. 
Jgsbi. Shrimati Subhadra 
Jyotism. Shri J. P. 
Kamble. Smi 
Rappen, 8hri 
Karuthiruman, 8hri 
Kayal, Sbri P. N. 
Kedaria, 8hri C. M. 
Khadilkar. 8hri 
Khan, Dr. P. N. 
Khan, 8hri QlroaD Ali 
Kban. Shri Sbahn ..... 
Khao.na, Shri Mehr Cband 
Kindar Lal, Shri 
Kaujalai. Shri H. V. 
!trips Shankar, Smi 
Krishna. Shri M. R. 
Krilbnllmacbarl, Sbri T. T. 
Kureel. Shri B. N. 
Lalttwn Du, 8hri 
Laltt_iba.ttaam.&. Shri .. , i 

TriYedi. Shri U., M. 
Verma, Shri S. L. 

Lalit Sen. 8hri 
La,kar. Sbri N. R. 
Lumi Bai. Shrimati 
Mabadeo Prasad, Shri 
Mahadeva Prasad. Dr. 
Mabtab. Shri 

[lUI lin. 

Mahisb:, Dr. Sarojini 
Maimoona Sultan, Shrimlti 
Malaiebami, Shri 
Mallick. Shri Rama Chandra 
Manaen. Shri 
Mand.G.l. 8hri Yamuna Pr .. ad 
Maniyangadan, 8hri 
Mantri, Shri 
Marandi, Shri 
Masuriya Din, Shri 
Mateharaju, 8hri 
Mehdi, Shri 8. A. 
Mehratra. 8hri Braj Bihari 
Mehta, 8hri J. R. 
Mengi. Shri Gopal Datt 
Minimata, Shrimati 
Mtahra. Sbri Bibhuti 
Moha::l'Y, Shri G. 
Mabiuddin, 8mi 
Mohsin, 8hri 
Moran.:a, 8hri 
More. 8hri K. L. 
MukcrJe-:, Shrimati Shard. 
Murli Manohar, 8hri 
Murthy. 8hri B. S. 
Muufir, Shri G. S. 
Muthioh. Shri 
Naidu, Shri V. G. 
NalJakoy., Sbri 
Nanda,8hri 
Na,.. Shri Mohan 
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N11It. Dr. SUlhil1 111_. S_1i Snhti 
NiHb_ La!, Dri 
0 ... 8brl 
Poliftl, Silri 
Pancle, SIIri K. N. 
rlDdey. Sbri R. S. 

Pandey, Sbri Villi .. Nath 
PIDDI Lal. Sbri 

Puamasivan, Shri 
PllOl. Shri N. N. 
PllOl. Shri P. R. 
Patel, Smi Rajesbwu 
Plli!, Sbri S. B. 
Patit. Shri T. A. 
PatDoik, Sbri B. C. 
Panabhi 1ImwI. Sbri C. II.. 

PaHai, Sbri Nit_raja 
Prabhakar, Shr-i Naval 
Pratap Singh. Shri 
!l.alhunltll Singh. Shri 
Raghuramaiab. Shri 
Rai, Sbrim.ti Slhodrabi.i 
Raja, Sbri G. II.. 
Rajdeo Singh, Shri 
Raju, Dr. D. S. 
RaJu. Shri D. B. 
Ram Sewak, Shri 
Ram Singh. Shri 

NOES-contd. 
Ram Subbq SiDah, Dr. 
Ramaswamy. Sbri S .• V. 
Ramdbml Du. Sbri 
RIDe. Shri 
Roo. Dr. K. L. 
Rio. Shri JtriIlmamoorthy 
RIo. Sbri Muthyoi 
Rao, Sbri RMDIIbwar 
He.andale. Shri 
Ray. Sbrimatl Renuka 
keddi. Dr. B. Gopala 
keddiar. Shri 
Red4y, S_1i Yaaboda 
kOJ. Sbri sw. ...... th 
50li0. Dr. S K. 
Saipl. Sbri A. S. 
Sammla. Sbri S. C. 
SIUIUlUli. 5bri 
S",- Sbri A. T. 
Saryabbama Devi. Shrimali 
Sen, Sbri P. G. 
Shakuntala Devi. Shrimati 
Sbankaraiya. Shri 
Sharma. Shri A. P. 
Sharma, Shri D. C. 
Sbaatri. Sbri La! Babadur 
Shinde. Shri 
Shiokre. Sbri M. P. 

The motion was negatived. 

the President 

Sbyomkumort Devi, Sbrtmati 
Sbree N ... _ Du, Sbri 
SI44maDjappa, Sbri 
Si4beohwor Praaad. Sbri 
Singh, Sbrl II.. P. 
SIIISba. Shri G. K. 
S_. Shri Sityl N_ym 
SIaha, SbriJMtl Tuteoh"'rl 
-.. SbIab. Shri 
SI .. ppraabooUD Sbri K. 
Son .. lDII, Shri 
SubnmaDiom, Sbri C. 
Sumat Prasad, Shri 
SureDdn Pol SiDgb, Shri 
SWIfID S11I8h. Shri 
Tiwary. Sbri D. N. 
TIWIfY. Shri R. S. 
Tyosi. Shri 
Uikey. Sbri 
Upldbyaya, Sbri Sbl .. Dutt 
V.lvi, Shri 
Varma. Shri Ravindra 
Verma, 8bri Balgovind 
Virbbadra Singh. Shri 
V,as, Sbri Radbelol 
Wldiwa, Sbri 
V.dab, Shri N. P. 
Ya_l. Sbri B. P. 

Mr. Speaker: 
original motion. 

I need not put the Shri Hari Vislulu ~ ~
We take up the gabad): What is the allocation of time 

next item of business. 

13:211 bra. 

MOTION ON ADDRESS BY THE 
VICE-PRESIDENT DISCHARGING 
THE FUNCTIONS OF 'i'HE PRESI-
DENT. 
Shri SachlDdra Chaudbllri (Ghatal): 

I beg to move: 
"That an Address be presented 

to the Vice-President discharging 
the functions Of the President in 
the following terms:-

"That the Members of Lok 
Sabha as.;cmbled in this Session 
are deeply grateful to the Vice-
President discharging the func-
tions of the President for the 
Address which he has been 
pleased to deliver tel both 
Houses of Parliament assembled 
together on the 10th February. 
1964.' .. 

for the debate? 

Mr. Speaker: We will see to it 
later on. 

Sbri Sacbiadra Chaudhuri: While 
moving this motion. I wish to add my 
personal gratitude for the gracioWl 
Address that the Vice-President has 
been pleased to deliver. 

Sir I wish to add my own personal 
thanks also to the Vice-President for 
the gracious way in Which it has been 
his pleasure to review the happen-
ings of the last year and to invite us 
to our duties in Parliament. The 
speech has been distinguished for its 
clarity and its succinctness, and it is 
an entirely objective approach to the 
problems which are before us. There 
has been a warning that we have 
passed througlh difficult times and 
further difficulties are ahead of \Ia. 
Equally, there has been a quiet 
optimism Of the performances Of this 
country and this Government. H. hal 


